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Ezport of Cot*- TeltWe 000dIi 

4%81. Shrt a. Barua: Will the Minis-
ter of C_ be pleased to IRat,"' 

increase the productloo in !lie 
Titanium Factory at Trlvandrum; and 

(a) whether the riling coat of cot-
ton textile loocU has aftected OUr im-
pOrt market; and 

(b) what will be the e.tlmated sav-
ing of foreilD excllaAge. due to thD 
Increaaed production? 

(b) if so. the steps taken in 
reprd? 

this 

TIle Depaty MlniIJter In the Minis-
try of Commerce (Shri Sba1I QIII'eIIId): 
(a) and (b). India has been facing 
keen competition from other exportin, 
countries both in regard to price and 
.quality of teortiles. Government ha I'e 
taken a number Of Itepo to elll''' I e 
that Indian textiles are not priced out 
of foreign markets. Raw cotton which 
oon!tltutes the major portion of :he 
cost of production of cotton tex\.tl~. I. 
made available to the eotton textile 
mills in adequate quantities and at 
:reasonable prices. The mills export-
ing cotton textiles are given somt' 
assistance as regards Import of dyes, 
chemicals, etc, with a view to boosLing 
iheir exports. They are also allowed 

The MiDtster of State In the MInb!-
try 01 ladaatry (Slui Blbadllednl 
MIsra): (a) and (b). Yea, SIr. The' 
unit has been granted a licence in-
creasing ita capacity trom 6500 tOnnell 
par annum to 2~OO tonnes per annum. 
During the year 1964-65 Import of 
about 3000 tonne. of titanium dloxid. 
valued approximately at lIB. 62 lakha 
was made to meet the increasing de-
mand for the product. With the im-
plementation of the additional capa-
city licensed, the foreign exch .... " 
expenditure on the import Of the prO· 
duct would 'be saved. 

to Import Items of machinery not 
indigenously available so as to accclc~ 
rate the pace of modernisation and 
rehabilitation of the textile industrY 
which will enable them to produce 
i1uality textiles at competitive pric~ •. 
Government have also taken a num-
ber of steps to maintain and Improve 
the quality cif textlJes. A TextUes 
Committee has been statutorily set "p, 
the functions of which include pr~s­
cription of standards of quality for 
I""til.,.;, both for internal consump- , 
tion and for export. Moreover, every 
reputed mill in the country is noW 
maintnining n quality control d"pnl"t-
mel',t to ensure production of quam)' 
textiles. Pre-shipment inspection "f 
exports of textiles is being carried 
out. About ]0,000 automatic looms 
have 0190 been UCI'nsed to vallnus 
units with export ohli~tlo.,"" that 
flawless cloth may be exported, 

ntanlam Padory at TrIvUloJnam 

4Z83. Sbrl VasaoJevaD Nair: Will the 
'MinIster Of lIloJuI:Py be plelUll!d to 
;tate: 

. (a) whether then' .is a proposal to 
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Express Train from Delhi to IIomba, 

tW. SIui Firodla: Will the Mir.isler 
of Rallwa,. be pleased to stal<:: 

(a) whether Government propose to 
start a new Express train from Delhi 
to Bombay via Central Railway; 

(b) whether a number of repre.er.to-
tions have been made by the people 
of Madhya Pradesh in which they 
have urged Government to start a new 
train; and 

(c) if ~. whether any de-=isior. 'lB!: 
been taken in the matter'! 

The Minl.ter of Slate In tbe MInIs-
try of RaUwa,. CDr. Ram Subbar 
Sinrb): (a) to (c). Representations 
have bee<n received urging the intro-
duction of 8n additional train between 
Bombay V.T. and Delhi on the Central 
Rail way route. It is, however, not 
feasible to introduce an additional 
train on this route at present for wnnt 
of PlPare line capacity on various o::;ec-
tions thm"". Works to increase line 
capacity on this route are in progress, 
on completien of which the Introduc-
tion of an additional train will be duly 
con.idered. 

1tetllar 01 C ..... nut Rllllk 1>, Chemical 
rroe....., 

ft6i. Shri WuIor: 
8hrl V ... dev&D Nair: 

Will the Minister of Commerce be 
pleased to state: 

(a) whether Government have taken 
any stepa to nlduce the cost of rettlng 
of coconut husk by chemical processes; 
350 (Ail LSD--4 

(b) wbetqer the Coir a_cb ~U­
lute I>u tackled this technical pro-
blem; and 

(c) il 10, the result thereof? 

The Deput" MInister Ia tbe Minis-
try of Co~ (811ft 8baA Q..,...au): 
(a) to (c). Experimuntl on rotting of 
coconut husk by cl\elnical process have 
been done at the Central Colr Re-
search Institute, Kalavoor but wilhout 
success. Instead ot reduction in cost, 
the cbemical proc..-s have been 
found to increase the cost of retting. 

Colr Mats Pactory In Alleppey 

tZ81. Sbrl Warior: 
Sbrl VuudovaD Nair: 

Will the Mini.ter of Com ..... ree be 
pleased to slate: 

(a) whether Government have taken 
any steps to estabJillh mechanised coir 
mats factory in AlJeppey; and 

(b) if so, Ihe detail. thereof? 

The De"ut, Mial8ter In ~ 1WaIs-
try uf ()emmerlle (Shri Shall QlIrailll: 
(a) Yes, Sir. 

(b) The factory at Alleppey will 
have five powerlooms to begin with. 
It will produce c<lir matting and the 
products ar<- intended for export. 
Orders for the import ot five power· 
loom. have been placed and they are 
expected shortly. Steps for the "on-
.truction of the factory building have 
been taken on hand. 

Sea Food Exporten 

U88. Sbrl Warlor: 
SIui Vasudevan Nair: 

WlJI the Mini.ter of Commerce be 
pleaoed to state: 

(a) whether it i. a fact that the 
Indtan sea-food exporters wbo have 
eet up peeling shed. are prosecuted 
under the Factories Act; 

(b) if '0, whether Government have 
received any .... pre""ntation from tlu!ae 
exporters; and 

(c) the action taken thereon? 




